Title: Demand to take up the matter of payment of salaries to the teachers of Bihar agitating since last fifteen years.
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MR. SPEAKER : Shri Devendra Prasad Yadav and Shri Nawal Kishore Rai can associate themselves with what
Shri Prabhunath Singh has said.
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MR. SPEAKER : Is there anything from the Government?

SHRI PRAMOD MAHAJAN: No, Sir.



